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FORM-2 
[(See Rule 8 (i)] 

 
FORM OF APPLICATION FOR THE RENEWAL OF DRIVING LICENCE 

 
To 
The Licensing Authority  
 
 
I,  
 Shri/Smt/Kumari..........................................................................................

....Son/ Wife/ Daughter of........................................................hereby apply for the 

renewal of my driving license for pedal rickshaw fitted with battery or pedal 

rickshaw without battery which is attached and particulars of which are as 

follows:-  

(a) Number............................................................................. 
(b) Date of Issue............................................................................ 
(c) Licensing authority by which the license was issued................................. 
(d) Licensing authority by which the license was last renewed….................... 

No.……………………and dated of renewal.................................................. 
(e) Date of expiry of license to drive .............................................................. 

 
My present address is ............................................ 

 
 If this address is not entered on the license, I do/do not wish that it would 
be so entered. 
 If the license is not attached, reasons why is not available?...................... 
 
The renewal of license has not been refused by any licensing authority. 
I have not been disqualified for holding or obtaining a driving license. My license
has not been revoked. 
I enclose a medical fitness certificate. 
I enclose three copies of my recent photograph. 
I have paid the fees of Rupees............................................................................ 
 
 I hereby declare that to the best of my knowledge and belief the particulars 
given above are true. 
 

Signature or thumb impression of the Applicant 
Name....................................................... 
Address ................................................... 

Dated.......................................... 
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FORM-3 
FORM OF APPLICATION FOR A DUPLICATE DRIVING LICENCE 

[(See Rule 12(i)] 
 

To 
The Licensing Authority  
.............................................................. 
............................................................. 
 
Sir, 
 My License for Driving/ Drawing of a pedal rickshaw fitted with battery or 
pedal rickshaw without battery has been lost/ destroyed/ completely written-off/
soiled/ torn/ mutilated in the following circumstances-
……….......................................................................... 
 I hereby declare that to the best of my knowledge the License for 
Driving/Drawing of a pedal rickshaw fitted with battery or pedal rickshaw without 
battery has not been suspended or cancelled under the provisions of the Act or 
rules made hereunder and the circumstances explained above are true. 
 
 I do hereby apply for the issue of a duplicate License for Driving/Drawing of 
a Battery Operated Rickshaw. 
 The written off/soiled/torn/mutilated Certificate of registration is enclosed. 
Date ............... 

 
Signature or thumb impression of 

the Applicant alongwith full address 
 

 
Note: (1) Full particulars of the circumstances shall be furnished in the case of loss 
or destruction of the driving license. 
(2) Strike out whichever is inapplicable. 
 

FOR OFFICE ENDORSEMENT 
Number ............................................ Dated......................................... 
 

Office of the................................... 
A duplicate License for Driving/Drawing of a Battery Operated Rickshaw, as 

requested above is issued, bearing 
No.................................dated.............................. 
 

Signature of the Licensing Authority  
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FORM 4 
FORM OF APPLICATION FOR REGISTRATION OF A pedal rickshaw fitted with 

battery or pedal rickshaw without battery (See Rule 16) 
 
TO  
THE REGISTERING AUTHORITY  
....................................................... 
...................................................... 
 

1. Full name of person to be registered as registered owner.............. 

2. Son/Wife/Daughter of.............................. 

3. Age of the person to be registered as registered owner.................. 

4. permanent address of the person to be registered as  

Registered owner (Evidence to be produced) 

5. Temporary address of the person to be registered as Registered 

owner......... 

6. Name and address of the Dealer or Manufacturer from whom the pedal 

rickshaw fitted with battery or pedal rickshaw without battery was 

purchased. 

7. The pedal rickshaw fitted with battery or pedal rickshaw without battery 

is: 

(a) a new rickshaw ................................................. 

(b) imported rickshaw.............................................. 

(c) or other category, please specify.......................... 

8. Type of body ............................................................. 

9. Maker’s name........................................................... 

10.Month and year of manufacturer............................... 

11.Number of cylinders.................................................. 

12.Horse power.............................................................. 

13.Cubic capacity........................................................... 

14.Maker’s classification or if not known............................ 

15.Wheel base.................................................................... 

16.Chassis No........................................................... 

17.Seating capacity (including driver).................................. 

18.Unladen weight............................................................. 

19.Particulars of previous registration and registered number (if 

any)......................... 

20.Colour or colour of body, wings and front end.................. 
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 I hereby declare that the pedal rickshaw fitted with battery or pedal rickshaw 
without battery has not been registered in any State in India. 
 

1. Number, description and size of tyre. 
(a) Front axle........................ 
(b) Rear axle.......................... 
(c) Any other axle.................. 
(d) Tandem axle........................................ 

 
2. Gross Rickshaw weight. 

(a) As certified by the manufacture...................kgms. 
(b) To be registered.....................Kgms. 
 

3. Maximum axle weight.  
(a). Front axle...........................................................Kgms 
(b). Rear axle...........................................................Kgms 
(c). any other axle.....................................................Kgms 
(d). Tandem axle.......................................................kgms  
 

4.  (a).Overall length ..........................................................................  
 (b). Overall width...........................................................................  
(c) Overall height. ..........................................................................  
(d) Over hang ................................................................................  

 
 
Date: 

Signature or thumb impression of the 
person to be registered as registered owner. 
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FORM 5 
FORM OF APPLICATION FOR TRANSFER OF OWNERSHIP OF A 

pedal rickshaw fitted with battery or pedal rickshaw without battery  
[See rule 20 (ii)] 

To 
The REGISTERING AUTHORITY 
............................................ ... ........ .....  
(In whose jurisdiction the Transferee resides) 
I/We .. ..... .. .. ..... ..... .... ....... ..... ................... resident 
of…………………………….…… have on the .... .. . .. .... .. .... .... .. ..... .. ... ... ...... day 
of the year………………………..sold and delivered my/our pedal rickshaw fitted with 
battery or pedal rickshaw without battery ………...... ..... ... ... . Make ....... ... .... 
Chassis no ........................ .... ..... .. .... .Engine No .... ...... .. ........ ...... .. .... to 
Shri/Smt... ... .................. .. .. .. ....... (Name…..son/wife/daughter of ... .... ... ..... 
... ... .......... ... ..... .. .... ... .. ... residing at. ........... .. .......... .... ........ ..(House 
no/Street /village/Town /Distt./ State). 
 
(The following part is applicable in case of death of the Registered Owner) 
I /We ... .. ..... .. .. .... .............. .... .... ...... ...... ..... ... ... resident of........................ 
.. ... ......... ...... ..... ... ..... .. ... , being the legal survivor of Late .... ... ……....... . ..
..... . .. . . . . . . . . . . . . . . . . . . . . . .  . . . . . . . . , who was the registered owner of 
the pedal rickshaw fitted with battery or pedal rickshaw without battery .no ... .. .. 
.. .. ....... Make ……... ........ .... Chassis no  ……………………..Engine No . 
.................have on the……………… .................................... day of the 
year………………………………………..sold and delivered the Battery Operated 
Rickshaw to Shri/Smt... ......................... ......... (Name son/wife/daughter of 
................................................... .. residing at.......................... (House no/Street
/villager own/Distt./State). 
 
We have furnished an authenticated copy of the Death Certificate and Survivorship
Certificate of Late.............................................................................. 
………………..………………........................................................................... 
 

The Registration certificate No ..... .......... ................. .... .. have been handed 
over to him/her/them. 
 

It is prayed to transfer the ownership of the pedal rickshaw fitted with 
battery or pedal rickshaw without battery in favour of
……………………………………………………… to the best of my/our knowledge and 
belief the pedal rickshaw fitted with battery or pedal rickshaw without battery is 
free from all encumbrances and information furnished is true. I/We undertake to 
hold my/our self responsible for any inaccuracy or suppression of information. 
 

Signature or thumb impression of the 
REGISTERED OWNER (Transferor) 

(In case of death of the Registered Owner 
Signature of all the Legal Survivors) 

 
Date ........................... .. . 

Signature or thumb impression of the
Transferee

Date ............................ .. 
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OFFICER ENDORSEMENT 
 

Ref. No ................................ ........................ . Office of the………………….…….. 
 
 
The ownership of the rickshaw has been transferred to the name of 

……..…....................... with the note of the above said agreement with effect 

from............................. .... (Date) 

 
 
 
Date .........................   Signature of the REGISTERING AUTHORITY 
 
 
Strike out whichever is inapplicable with Office Seal 
 
 
(To be duplicate and the copy with the endorsement of the Registering Authority to
be returned to the transferor immediately on making entries of Transfer of 
Ownership in certificate of Registration)·. 
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FORM 6 

[See Rule 23] 
FORM OF APPLICATION FOR CERTIFICATE OF FITNESS 

To, 
The Registering Authority, 
…………………………………………….. 
 

I hereby apply for the issue of a certificate of fitness for pedal rickshaw fitted 
with battery or pedal rickshaw without battery as required by Rule 22 of the 
Tripura Battery Operated Rickshaw Regulation Rules, 2019. 

Necessary Particulars are given herein below- 
 
 

1. Registration mark of Rickshaw 
2. Name of Registered Owner 
3. Address of Owner 
4. Place where the Rickshaw is ordinarily kept 
5. Name of manufacturer of Rickshaw: 
6. Manufacturer's model, or if not known, wheel base: 
7. Type of Rickshaw: 
8. Engine number. 
9. Chassis number. 
10.Particulars of any previous certificate of fitness granted in respect of the

Rickshaw: 
11.Authority by which granted: 
12.Date when certificate ceased to be valid: 
13.Reasons for cessation of validity: 
14.Reasons for not producing certificate of fitness: 

 
 
Date .. ....................... .... .   Signature or thumb-impression of applicant 
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FORM 7 
[See Rule 24] 

Application for renewal of certificate of fitness 
To, 
The Registering Authority, 
……………………. 
 

I hereby apply for renewal of the certificate of fitness, for pedal rickshaw 
fitted with battery or pedal rickshaw without battery, as required by Rule 24 of the 
Tripura Battery Operated Rickshaw Regulation Rules, 2019. 

 
Necessary Particulars are· given herein below- 

 
1. Registration mark of the pedal rickshaw fitted with battery or pedal rickshaw 

without battery: 

2. Name of Registered Owner: 

3. Address of Registered Owner: 

4. Place where the Battery Operated Rickshaw is ordinarily kept: 

5. Number of certificate of fitness and date of issue or last renewal: 

6. Authority by which the certificate of fitness was issued or last renewed: 

7. The date of next inspection as endorsed in the certificate of fitness last 

renewed, if any: 

8. The date of expiry of the certificate of fitness: 

 
 
Date ... ............. .        Signature or thumb impression of applicant 
 
 
 
 

By order of the Governor, 
               
       [Secretary to the Government of Tripura] 
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